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Reservation of Jobs for Haadicapped

1144. d r . VASANT KUMAR PAT^- 
DIT: WiTl the Minister of EDUCA­
TION, SOCIAL WELFARE AND CUL­
TURE be pleased to state:

(a) the present quota reserved for 
jobs for handicapDCd people in various 
Union/Stnte, DV 'lic.- sector and private 
sector undertakings;

(b) the criteria for making the 
above reservations between (i) Physi­
cally handicaperl, (ii) Blind, (iii) 
Deaf, (iv) Mule and (v) other cate­
gories of handicapped;

(c) whether several complaints have 
been received that implementation of 
Government policy is not being 
followed strictly in various units in 
particular in Government at State 
and Union, Public Sector and Under­
taking; and

(d) whether Government are going 
to increase the quota for reservation 
^  the blind and physically handicap­
ped fppoi 8 per cent to 7.6 per cent?

THE MINISTER OF EDUCATION. 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) The existing orders of the 
Central Government provide for 3 per 
cent reservation in groups ‘C’ and *D* 
posts in the Central Government and 
in comparable posts in Centrally cont­
rolled public sector undertakings.

(b) 1 per cent vacancies each have 
been reserved for the blind, for the 
deaf (which includes the deaf and 
dumb) and the orthopaedically handi­
capped. They constitute roughly 3 
per cent of the population.

(c) Yes, Sir. The Government is 
trying to collect information regard­
ing the actual implementation of the 
reservation orders.

(d) No Sir.
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Lift Irrigation Potential in Country

1146. DR. SAROJINI MAHISHI:
V/jll the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
Slate;

Ca) the Lift Irrigation Potential in 
the country, State-wise, and how much 
of the potential is actually utilised in 
different States; and

(b> impact of power cut in ttie year 
l»7»-7? and 1977-787
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THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJXT 
SINGH BARNALA): (a) Statewise
figures of estimated ultimate potential 
of lift irrigation from ground water 
and potential actually created are 
given in Statement-I. Statewise figures 
of estimated ultimate potential from 
surface water schemes (including flow 
and lift schemes) in major, medium 
and minor irrigation sector and poten­
tial actually created are given in State- 
ment-II. Separate figures of flow and 
lift irrigation schemes under surface 
water irrigation are not available.

(b) Power cuts/restrictions for agri­
culture/(irrigation were in force in the 
States of Madhya Pradesh, Maharashtra

and West Bengal during 1976-77. Dur­
ing 1977-78 power cuts/ restrictions on 
rural feeders were imposed in the 
States of Harayana (May 1977 to 
December 1977). Punjab (May 77 to 
November 1977), Uttar Pradesh (Ap­
ril 77 to June 1977 and December 77 
to March 1978), J&K. (January 1978 to 
March 1978), Rajasthan (June 77, July 
1977 and September 1977), Madhya 
Pradesh (April 77 to March, 1978), 
West Bengal (April 77 to March 1978) 
and Maharashtra (April 1977). Such 
power cuts can contribute to lower 
utilisation of the available irrigation 
potential. Quantitative assessment of 
the under-utilisation of lift irrigation 
schemes solely due to power cuts is 
not possible.

Statement I

Orounc water (Lift )

(in tliojsjinH  hectare^)

S . N o. N am e o f  the State Ultimate Potential 
potencial / created rill 

the end of 
March,
1978

2 3 4

T. Andhra Pradesh 2200 950

2. Assam 700 30

3. Bihar • • 4000 1300

4. Gujarat . 1500 1260

5. Haryana 1400 II 50

6. Himachal Pradesh • • • 50 6 5

7 Jam m u & Kashmir. • • • 150 4
8. Karnataka • 1200 375

9. Kerala . . 300 10

10. Madhya Pradesh • . • 3000 900

11. M aharaihtra. . • . 2000 975

12. Mantpur . . NE NE
13. \ieghdaya • • . NE Nit
i±. Nagaland • NE NE

1̂ . Oriifea . 1300 MO



a 09 ^^rmm Aniwirs AGRAkAYANA 6, 1900 (SAKA) ^Htieh An«toer» 210

I 2 3 4

16. Punjab . . 3300 2790

>7- Rajasthan • • 2000 1450
18. Sikkim . . NE

19. Tamil Nadu . • • 1500 1030

20. Tripura • • 15 6

21. Uttar Pradesh . 12000 7000

^2. West Bengal
T otal States

2500

39315
400

i975 '̂»-5

UNION TERRITORIES • . 120 43-0

ALL INDIA • • 39435 19799-5

or say : ‘ 40000 ^9800*0

N. E. : Not estimated.

XorE : Fii?arcs f?ivrrn in this statement have been estimated on the basis of available information 
and are provisional. These indicate the net irrigation potential created after allowing 
for slippage on account of depreciation due to ground water structures going out of use.

Statement— II
Surface watei {Flow & Lift)

(in thousand hectares)

S. No. Name of State

Major & Medium Irru  Minor Irrigation•  
gation

Ultimate Potential Ultimate Potential
potential cn^ated up 

to the end 
of March, 

1978

potential created 
upto the 

end of 
March,
>978

I 2 3 4^ 5 6

1. Andhra Pradesh • 6480 2803 2000 790

a. Assam , 970 76 1000 320

3- Bihar • 9229 2301 1900 900

4 - Gujarat • 2150 958 250 80

5- Hafyana « 2440 1708 50 12

6. Himachal Pradesh . • • N.A. • « «50 78^5

7. Jam mu & Kashmir • • rso 99 400 306
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1 2 3 4 5 6

8. Karnataka . 2000 1004 900 ^50

9- Kerala . • 1000 453 800 275

10. Madhya Pradesh > . • 3650 i 3̂ 3̂ 12C0 450

II. Maharashtra . 4100 : i 44 I£00 480

I2m Manipur . • N.A. •• 100 20

*3- Meghalaya N.A. •• 100 12

14. Nag:.land
•

• N.A. 80 35

15* Orissa . 3600 1326 Coo 340

16. Punjab . • 2480 2254 50 28

17- Rajasthan • • 3150 1365 400 310

18. Sikkim . . . . • •• •• CO 10

19. Tam il N* d̂u . • 1610 117G 900 790

20. Tripura . N.A. 1:6

21. Uttar Pradesh • I J 200 559^ 1 cco

32. West Bengal . . . . 2310 1406 1300 C,00

T O T A L  STATES . • 56519 2498B 15000 7462-5

UN IO N  T E R R ITO R IE S . • N.A. 10 200 42.0

A L L  INDIA • 56519 24998 15200 7 5 0 4 -5

or say . . . 56519 25000 15000 7500.0

N.A. Not Available.

♦Figures givcri 'n iLi sM^Kncnt  h^^e I t cn  f j i 'n t ' cd  cn 0 c l i s i f  c f  evt i^ j l lc  i r f c m t i i c n  
and arc prov’sicnal. 71-efe i rdicale the re t  i r i j f t t ’cn rcKrnV? cicMtd fftcr a Vi w' rp  fcr s J j f ! [ e  
CD acccuiJt of dtprcciat irn due to surfccc water s t i tc ivi rs  l i lc t f i l ? ,  ctc bcccnii rg dtielict  d i e  to 
tiltation , brearbiiig, c\c.




